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1ri Madan Singh

/0 Shri Multan Singh
Vehicle Driver

Under Deputy Chief Engineer
Northern Rly (Const.)

Patel Nagar Station Complex
Rama Road, New Delhi

R/o House No.C-6/1

Railway Colony, Shakurbasti
New Delhi-110034. Applicant
(By Advocate: Shri 3.K.Sahwney)
v‘i
1. Union of India through
General Manager
Northern Railway
Baroda House
New Delhi.
2. Divisional Railway Manager
Northern Railway
DRM Office, Chelmsford Road,
AT ... - b
New Delhi.
3. Senior Divisional Personnel Officer
Northern Railway
DRM Office, Chelmsford Road,
) New Delhi. ‘ Respondents
(By Advocae: Shri D.S.Jagotra)
ORDER _ (Oral)
Homr'ble Shri S.R. Adige, VC (A)
Heard both sides
2 As the job of Carriage & Wagon Fitter which has
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gas and fumes.
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3. Meanwhile

should also be release
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(Dr.A. Vedavalli)
Member{J)

d within that period of time.
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(S.R. AdigZ)
Vice Chairman (A}




